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1 979-80 

1g80-81 4594425 

9'3 1 -82 (P.-ov i s ional) 4660750 , 
(b) The number of salaried assessees 

is not available. 

(c) No, Sir. 

(d) Does not arise. 

Renting of Building in New Delhi by 
Al. 

4 102 . SHRI DIGAMBAR SINGH : 
Will the Minister of CIVIL A VIA
TION be pleased · to state : 

. (a )  whether Air India, New Delhi 
has rented a building in M Block, 
Connaught Place, New Delhi for its 
Personnel and Purchase Office; 

{b) if so, the terms and conditions 
of the lease and who is responsible for 
its day-to-day maintenance and an 
nual repairs and the estimated annual 
expenditure involved under each of 
these beads; 

(c) whether Air India recently re
novated this Office at a very high cost ; 
it so, the amount spent and manner 
in which the contract was given; 
whether any tenders were invited and 

the parly .or parties ultimately -£iven 
this job; and 

(d) whether he proposes to have the 
matter investigated

. by some tecpnical 
experts appointed by his Ministry? 

THE MJNISTER: OF STATE OF THE MINISTRIES OF CIVIL AVIATION 
AND CIVIL SUP.PLIES (SHRI BHAGWAT JHA AZAD ) : ( a )  Yes, 
Sir . 

(b) The terms of lease are : 

( 1 .) Rent to be paid : Rs. 1 9,623.60 
p.m. 

(2) Day-to-day maintenance is · ithe 
regponsibility of Air India.  

(3 )  Colour washing once a year and 
repairs as and .whtn nee ssa�y are 
the responsibility of the landlord; 

( 4) If colour washing / repairs · are 
not carried out as per the terms, Air 
India can get them carried out sub
ject to the condition the cost of such 
works shall not exceed one month's 
rent. 

The annual expenditure on aay-to 
day maintenance is Rs. 2 1 . 120 /-. No 
major repairs have been carried out 
in this building during 1 980-81 and 
1 981 -82. 

(c) Internal partitioning ! Air con
ditioning! electrical work was got 
done in 1 980 to accommodate the 
stores and personnel Departments. 
Sealed quotations were invited and 
the work was awarded as per details 
given below on recommendaition of a 
committee of officers from variow; de
partmer.ts :  

Name of the Work Amount Awi\rd<;d to 
(i) Partitioning/fah-: cei l ing work 
(ii) Air conditioning/Rlectric work ., 

(ii') Architect, (Virendra Khatina & A'>-sociates) fee! • • • 

Rs. 2,61,494/- l M/s, Ralya Ram Mela Ram 
Rs. 2,4 1 ,683/-, M/s. Utility Engineers, 




